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Supply, Installation, Testing and Commissioning of 2 X 80 KVA Uninterrupted 
Power Supply (UPS) System in N+1 Parallel Redundant Mode at Main Office 
Building, Reserve Bank of India, Bhopal - Minutes of Pre-bid meeting dated July 
17, 2025 

The Pre-bid meeting of the captioned tender (RBI/Bhopal Regional 
Office/Estate/6/25-26/ET/217) was held at 11:30 AM on July 17, 2025 through offline 

mode. 

2. Participants of the Pre-Bid meeting conducted on July 17, 2025 are as under:

a) List of Bank’s official who attended the meeting:

Reserve Bank of India 

S.N Name of the Officer Designation 

i) Shri S. M. Sharma Assistant General Manager 

ii) Shri Shrikant Sharma Manager 

iii) Shri L. N. Samantara AM (Technical – Electrical) 

iv) Smt. Pratibha Bais AM 

b) List of representatives of participating firms:

Sr. 
No. 

Name of the 
representative 

Name of the Company 

1 Shri Anand Jain M/s. Technical Systems, Bhopal 

2 Shri Ashish Pandey M/s. Numeric UPS 

https://website.rbi.org.in/web/rbi/tenders/-/tenders/supply-installation-testing-and-commissioning-of-2-80-kva-uninterrupted-power-supply-ups-system-in-n1-parallel-redundant-mode-at-main-office-building-reserve-bank-of-india-bhopal-date-of-nit-available-june-26-2025
https://website.rbi.org.in/web/rbi/tenders/-/tenders/supply-installation-testing-and-commissioning-of-2-80-kva-uninterrupted-power-supply-ups-system-in-n1-parallel-redundant-mode-at-main-office-building-reserve-bank-of-india-bhopal-date-of-nit-available-june-26-2025


3 Shri Harsh Raizala M/s. Weartech Engineers Pvt. 
Ltd., Bhopal 

4 Shri Arun Nagvanshi M/s. Prostarm Info Systems Ltd. 

5 Shri Manish Raikwar 
 

M/s. Power One Microsystems 
Pvt. Ltd. 

6 Shri Rahul 
 

 
 

3. All the queries received from the firms through emails and raised during the meeting 

were discussed and Bank’s response on the same are given in Annex.  

4.  a) These minutes of the pre-bid meeting shall form a part of the tender. Hence, it 

shall be signed and uploaded on MSTC along with the tender by the tenderers. 

b) Rest of the terms and conditions & specifications of the tender document shall 

continue to remain the same. 

c) Submission of bid by the firm shall be construed to be in conformity with the bid 

document and minutes of the pre-bid meeting. 

d) A site visit was also arranged for the participants of the Pre-bid meeting. 

 

Regional Director 
Reserve Bank of India 

                                                                                                                       Bhopal 
 
 
 

 

https://website.rbi.org.in/documents/87730/78751356/UPS18072025_A1.pdf/4f92401f-f9c4-049e-3e17-979f50c351f4?t=1752824880484

